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D.  PUWYASTHA, 3M 

Ld. Counsel Mr. Chakraborty on behalf of the applicant submits 

that applicant doss not want to proceed with the case. So, application 

may be disposed of. Accoidingly, application is disposed of as being 

not pressed. Ld. Counsel Wit. Choudhury for the respondents is present. 

The letter of the applicant dated 24-9.2000 may be kpt in record after 

being duly, attested by the Ld. Counsel of the applicant 
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